“

. A H
CENTRAL ADMINISTRATIVE TBRBUNAL: PRINCIPAL BENCH

Original Applicaticn No. 1580 of 2001

Mew Delhi, this the 24tk day of April, 200

[ 2

HOM BLE MR Y. K. MAJOYRA, MEMmBER ()
HOM BLE MB2. 0 Dyp SINGH, MEMBER( SUDE )

Shri R.K. Fahwa S/s Shri !
Retired Dy. Chiet Postmaster > |
R/a Delhi -110052 address for se

&
M :
~ew Multan Na

C/¢ Shri Sant Lal Advoecate C-21 (B gar,
Delhi-119 054, .. Applicants

‘8y Adveocate: Shri Sant Lal)

1. the Unicn of India through
the Secretary,
Ministry of Communicatiocns,
Department of Pouts,
Dak Bhavan,
New Delhi-110 001

2. the Chiet Postmaster General, Delhi Circle,
Meghdoot Bhawan,
Mew Delhi-110 001

3. icoounts (Pogstal)
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{By Advocate: Shri Ra jeev Bansal)

CR D E RORAL)

By Hom'ble Mr.Xuldip Singh Member{Jfud])

The applicant has filed this 0A praving for

the follewing reliets: -

(1) 'o «quash the impugned letters dated

18.8.99 and 27/30~-4-2001 {Annexures A-1 and A-2).

i o direct the respondents to refix  the

pay of spplicant in HSG-| and P.8S. Group "B’ as per the

cptions exercised By ohim N accordance with FH
22010 Cax(in & held by the Hon'ble Iribuns! in the
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